CENTRAL ADMINISTRATIVE TRIBUNAL
: JODHPUR BENCH; JODHPUR

ORIGINAL APPLICATION NO. 157/2004 P

' mte_of order: 16.09.2011
CORAM

HON BLE DR. K B. SURESH JUDICIAL MEMBER .
"HON’BLE MR. SUDHIR KUMAR, ADMINISTRATIVE MEMBER
. I
1. - Mohammed Arif S/o Shri Rahim Baksh, aged 54 years,
. resident of -Near Madeena Mazid, Bikaner (Raj.)
2. __Mohammed Ibrahim S/o Shri Ahmed Baksh, aged about
. 40 vyears," r/o -Sudarshan Nagar Ballab.h Gardhan,
-~ Bikanare(Raj)** s
3. . Manphool Smgh S/o Shrl Ugam Smgh aged about 46
. years;Rjd Street No."5; Rampura Basti; Lalgarh, Blkaner'
(Raj). i
4., Indrajeet S/o Shru Ramshavroop, aged about 34 years,
r/o Behind Nagar Parlshad, Mehroom Ka Mohalla,
L A Bikaner(Raj). 1
. 5. .Khaldas S/o Shri. Purushotamada aged about 40 years,
- 7. r/o Shale ki Holi; Bikaner(Raj)
- 6 f--f-:'GopaIram S/o: shr| Moduram aged about 52 years |r/o -
~ Shadul Colony, Near Amarsar Kua, Kianer (Raj). '
7. Arun-Kumar S/o Shri Baldev Prashad, about 41 years, r/o
' Budhvaa Colony, Near Bend Line , Ambedkar Cicle,
Bikaner (Raj). " - o '

(All the applicants! are at present employed on the post of
K¥#allasi in the office. of D|V|S|onal Cash and ‘Pay Master, North/‘
West Railway ‘Bikaner{Raj) '
Appllcant,

MradK. Mlshra proyx for ‘Mr.B.Khan, counsel for apphcant

'VERS US

TS e

1. The” Union of Indla through the: General Manager.
" North Western Rallway, Jaipur(Raj. )

2. The F.A. & C.A.0 (T) , . _
North/West Railway, Cash & Pay Department,

Jaipur(Raj.)" . S
e - 3. The. Flnance Comm|SS|oner Railway Board, New.
o ~ Delhi.- a :
© 4, The ASS|stant Chief Cashier, North/West - Railway,
Jaipur(Raj) tRel] ’
5. The D.C.(P), North/West Rallway, Bikaner Division, - .

' Blkaner(RaJ) - -

. Respondents.

M. Salil Trivedi, counsel for respondents




“‘(Per Hon ble D K B Su"resh», Jud|c1al Member)

We have, passed,_ian'order ln srm|lar OAs 246/2003 &.'

f.184/2003 on 22 7 2011)as the facts and common quest|on of law

’lnvolf ed was S|mllar |n nature to the sald OAs and also ttr;present'

;OA vonly the partles are dlfferent but ultlmately the deC|SIon |s the‘__‘
- “Av"b‘,_same, On conS|derat|on of the order passed by us earIle and on_

"“'~-:.fthe baS|s of prlnC|pIe of avctlon lnltlated |n that OAs th|s OA |s also

der as‘_to costs

(DR. K.B. SURESH)
JUDICIAL MEMBER




